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Il HATTA

(GEKIS)]

CIFSCE]
¢ faeetl, 18 TS, 2026

FT.3T. 2563(N).—=<1a TR, ¥ AMIRA, 1989 (1989 FT 24) (T SHH 3AS ILAN I IMAIH FHal
AT B) BT gRT 20% Bl SI-GRT (1) FRT Y& Afdddl ST WINT B gY, I§ FAMT 8 9 & I99rq b ol o @&
o, O i (RraaeT wfére faeRor 59 SftRgemT | SuEes Al d fAffae fhar T &), IoRere g & Yars! el
# fory Yo aRarr, s aREH SSacs Bie SR @ e @ forg oufea B T ff & e e @ ST
IR T TIYOT Bl © ;

Iqd A H fEaaes B AR 90T H 39 SIRRET & UHRE & a9 AN 3T 31 @y & AR, Saa s
BT GRT 209 BT IF-GRT (1) F 3T Q@i T & U W qfH & 16 iR SUINT & A ¥ ST PR FDb T,

qdardf &1 fafifde s ety werd UTierepry Srerfa Werd UTiRierdy sreri foren vrored JAfera ey, Rars, sRaron
yew &7 forlRga & fram ST ofik S9H S IR fAfdse fhy ST qom v e WfierR, Jneddbar o a1 ar fdaird
w0 ¥ A1 Ay Faarl & Arm W gHaE B SR UG BN SR W TN I7El B gAdls HRA an U ifaRad
Sirg, A BIS 8l, PR b YA, S FeTH TMADBRI AP AHS, IS GIRT A& Pl AT Al JFATT IT AT DR FbATT,

I AT B GRT 209 BT SU—YRT (2) & 3N e WHRY gRT fhar 1 w1g meer 3ifers g

3578 Gl1/2026 (1)
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59 SRREE & oM aTeaTel 4fY T IR sik a1 @R Suerer § ok Raaes afea gRT aem RGN & qared
BT | SbT AT fham S AT B |
A

faoiy Yo uRAier dved S¥lofes ve IR, @ fay sRawm yeu @ frer 9t A, uRawafa
|igd srerar uRywfed f@a, affrreer & fay ywarfaa g &1 |iera faavor)

forem—¥arEY ITg—eRArm
£ o & fay ywarfaa aawa qf a1 ysfa
GESIC] RIL| SERT =T
e FAA | Rl BICW
1 (0] 3) (C)) ) () Q) ®)
(1) REIS) o | 63//25min | 0 16 0.0405 Y
64
//_13/2 0 1 0.0025 oY
min
64//14 min 0 18 0.0455 Eai
64//15 min 0 9 0.0228 Eakl
64/17/1 min 0 2 0.0051 oY
64
//_18/1 0 2 0.0051 Eai
min
64
1/ 19/ vzl 3 0.0582 Y
min
64
//_19/2 0 1 0.0025 Eai
min
64//_20/2 0 6 0.0152 Eai
min
64//21 min 0 14 0.0354 Eai
65//13 min 0 1 0.0025 DY
68//3/2 min 0 7 0.0177 Eabl
68//4/3 min 0 11 0.0278 DY
68//5/1 min 0 2 0.0051 Eail
68//8/1 min 0 14 0.0354 Eail
68//9/1 min 0 6 0.0152 Eai
68//9/2 min 0 10 0.0253 Eail
68//10 min 0 1 0.0025 DY
68//,11/1 0 8 0.0202 DY
min
68//:,[1/2 0 8 0.0202 Eai
min
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HILT =T TSI AT

ssﬁ Ilnz/ ! 0 0.04 0.0001 iy
69//15min | 0 8 0.0202 By
69//16 min | 0 2 0.0051 By
69//17 min | 0 10 0.0253 iy
69//22/2 0 6 0.0152 By
min
69//23min | 0 15 0.0379 By
69//24min | 0 1 0.0025 iy
69//26 min | 0 6 0.0152 iy
74//6min | 0 14 0.0354 By
74//7/1min | 0 6 0.0152 i
74//13min | 0 13 0.0329 iy
74//14min | 0 9 0.0228 i
74//18 min | 0 3 0.0076 iy
74//19 min | 0 7 0.0177 i
74//26 min | 0 7 0.0177 iy
75//1min | 0 9 0.0228 iy
75//2min | 0 9 0.0228 iy
0//311min | 0 2 0.0051 T T eI
0//320min | 0 1 0.0025 T T eI
@ | 0.7286
(2) LGS 19//22min | 0 5 0.0126 B
24//15min | 0 1 0.0025 iy
24//16/1min | 0 1 0.0025 B
25//16/2 1 9 0.0734 By
min
251/n/1 |1n7/ 0 6 0.0152 iy
25//17/2min | 0 18 0.0455 B
25//18/1 0 16 0.0405 B
min
25//19min | 0 3 0.0076 B
25//19min | 0 4 0.0101 i
25//20min | 0 5 0.0126 i
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25//22min | 0 5 0.0126 i
25//23min | 0 18 0.0455 iy
25//24min | 0 16 0.0405 iy
25//25min | 0 13 0.0329 By
25//25min | 0 6 0.0152 iy
26//16/1/1 |, 5 0.0126 iy
min
26//16/1/2 |, 4 0.0101 iy
min
26//16/2 0 8 0.0202 B
min
26//17 min | 0 7 0.0177 i
26//20/2 0 6 0.0152 iy
min
26//22min | 0 6 0.0152 iy
26//24min | 0 19 0.0481 i
26//24min | 0 5 0.0126 By
26//25min | 0 3 0.0076 iy
26//25min | 0 14 0.0354 iy
26//26 min | 0 7 0.0177 iy
27//6 min 1 6 0.0658 iy
27//7min | 0 1 0.0025 iy
27//14min | 0 11 0.0278 iy
27//14min | 0 4 0.0101 i
27//15min | 0 | 0.1111 | 0.0003 iy
27//15min | 1 10 0.0759 B
27111711 0 17 0.0430 By
min
27/117/2/1 1 4 0.0607 B
min
27//18/1 0 15 0.0379 B
min
27//18/2/1 3 4 0.1619 B
min
27//19min | 0 1 0.0025 i
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27//19min | 0 5 0.0126 B
27/4 izr?/ 2 0 9 0.0228 By
27//21min | 1 2 0.0556 BfY
2711221 0 11 0.0278 CaE)
min
21//22/2 1 7 0.0683 CaE)
min
27/ i 2:1{ r1\/ 211 7 0.0175 By
27/ ; 2::{ r1\/ 211 1 0.0027 iy
28//1 min 1 10 0.0759 B
28//10min | 0 6 0.0152 B
63 min 3 8 0.1720 TES UM AR
75 min 0 0.44 0.0011 T I A
217 min 0 2 0.0051 T T G
218 min 0 2 0.0051 T I AT
218 min 0 1 0.0025 T T eI
AT 1.5544
(3) 14//20min | 0 2 0.0051 B
14//21min | 0 6 0.0152 B
15//9min | 0O 12 0.0304 B
15//10min | 0 6 0.0152 iy
15//12min | 0 4 0.0101 B
15//13 min | 1 1 0.0531 B
15/1 ,14/ 2 0 13 0.0329 B
min
15//16 min | 0 16 0.0405 B
15//17min | 0 5 0.0126 B
16//13min | 0 3 0.0076 B
16//14min | 0 1 0.0025 B
38//19min | 0 9 0.0228 B
38//20min | 0 5 0.0126 B
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38//21/1
/121 0 10 0.0253 iy
min
38//21/2
/121 0 0.04 0.0001 iy
min
39//25/1
//25/ 0 9 0.0228 iy
min
39//25/2
//25/ 0 4 0.0101 iy
min
50//15min | 0 1 0.0025 iy
50//16 min | 1 1 0.0531 By
50//17 min | 0 11 0.0278 i
50//21min | 0 2 0.0051 iy
50//23/2
/123 0 14 0.0354 By
min
50//24min | 0 11 0.0278 By
51//3min | 0 8 0.0202 B
51//4 min 1 3 0.0582 By
51//5min | 0 4 0.0101 iy
51//8min | 0 10 0.0253 i
51//9min | 0 11 0.0278 iy
51//11/1
/11y 0 15 0.0379 iy
min
51//11/2
/11y 0 5 0.0126 iy
min
51//12min | 0 9 0.0228 iy
51//20/2
/120f 0 0.33 0.0008 B
min
70//1min | 0 8 0.0202 iy
70//2min | 0 12 0.0304 i
70//10/1
//10/ 0 4 0.0101 B
min
70//10/2 0 2 0.0051 B
71//5/1
/151 0 1 0.0025 B
min
71//6min | 0 11 0.0278 BHfy
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71//13/2
//_ / 0 0.5 0.0013 CAk|
min
71//14 min 0 13 0.0329 By
71//15 min 0 2 0.0051 By
71//18 min 0 5 0.0126 CAk|
78//7/2 0 8 0.0202 B
78//13/2/2
iU / £ 0 1 0.0025 By
2 min
78//14 min 0 7 0.0177 CAk|
78//18/1
//_ / 0 9 0.0228 Eai)
min
78//23/2
//_ / 0 4 0.0101 Eai)
min
196 min 0 3 0.0076 T TTH GATIT
191 min 0 1 0.0025 RIT SJHAT HTeTdhT
521 min 0 1 0.0025 R UM YomId
AR 0.9204
B AN 3.2033
[T, €. 2026/Ta0HUaA-l /12/1/ S5 €T /2517]
(W TRETE, FEAGRT (R / 7 0 gy
MINISTRY OF RAILWAYS
(Railway Board)
NOTIFICATION

New Delhi, the 18th May, 2026

S.0. 2563(E).—In exercise of the powers conferred by sub-section (1) of section 20A of the Railway Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land,(to this notification) the brief description of which has been specified in the Schedule annexed
is required for execution of Special Railway Project, namely, the Western Dedicated Fright Corridor in the district of

Rewari in the State of Haryana, hereby declares its intention to acquire such land;

Whereas any person interested in the said land may, within a period of Thirty days from the date of publication
of this notification in the official Gazette, raise objection, to the acquisition and use of such land for the aforesaid

purpose, under sub-section (1) of section 20D of the said Act.
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Whereas Every such objection shall be made to the competent authority, namely, District Revenue Officer,
Rewari, Haryana in writing and shall set out the grounds thereof and the such competent authority shall give the objector
and opportunity of being heard, either in person or by a legal practitioner and may after hearing all such objections and
after making such further enquiry, if any, as the competent authority thinks necessary by order, either allow or disallow

the objections;

Whereas any order made by the competent authority under sub-section (2) of section 20D of the said Act, shall

be final;

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
SCHEDULE

Brief description of the land to be acquired with or without structure falling within the district Rewari for
the Special Railway Project namely, Western Dedicated Freight Corridor, in the State of Haryana.

District- Rewari State-Haryana
Area to be Proposed for land
:I:. Tehsil Na\r:;:sl:gf:he Plot No. Acquisition Nature of Land
Kanal| Marla Hectare
() 2 3 (C)) (6)) () ) ®

a Rewari Lisana 63//25 min 0 16 0.0405 AGRICULTURAL
64//13/2 min 0 1 0.0025 AGRICULTURAL
64//14 min 0 18 0.0455 AGRICULTURAL
64//15 min 0 9 0.0228 AGRICULTURAL
64/17/1 min 0 2 0.0051 AGRICULTURAL
64//18/1 min 0 2 0.0051 AGRICULTURAL
64//19/1/2 min 1 3 0.0582 AGRICULTURAL
64//19/2 min 0 1 0.0025 AGRICULTURAL
64//20/2 min 0 6 0.0152 AGRICULTURAL
64//21 min 0 14 0.0354 AGRICULTURAL
65//13 min 0 1 0.0025 AGRICULTURAL
68//3/2 min 0 7 0.0177 AGRICULTURAL
68//4/3 min 0 11 0.0278 AGRICULTURAL
68//5/1 min 0 2 0.0051 AGRICULTURAL
68//8/1 min 0 14 0.0354 AGRICULTURAL
68//9/1 min 0 6 0.0152 AGRICULTURAL
68//9/2 min 0 10 0.0253 AGRICULTURAL
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68//10 min 0 1 0.0025 AGRICULTURAL
68//11/1 min 0 8 0.0202 AGRICULTURAL
68//11/2 min 0 8 0.0202 AGRICULTURAL
68//12/1 min 0 0.04 0.0001 AGRICULTURAL

69//15 min 0 8 0.0202 AGRICULTURAL

69//16 min 0 2 0.0051 AGRICULTURAL

69//17 min 0 10 0.0253 AGRICULTURAL
69//22/2 min 0 6 0.0152 AGRICULTURAL

69//23 min 0 15 0.0379 AGRICULTURAL

69//24 min 0 1 0.0025 AGRICULTURAL

69//26 min 0 6 0.0152 AGRICULTURAL

74//6 min 0 14 0.0354 AGRICULTURAL
74//7/1 min 0 6 0.0152 AGRICULTURAL

74//13 min 0 13 0.0329 AGRICULTURAL

74//14 min 0 9 0.0228 AGRICULTURAL

74//18 min 0 3 0.0076 AGRICULTURAL

74//19 min 0 7 0.0177 AGRICULTURAL

74//26 min 0 7 0.0177 AGRICULTURAL

75//1 min 0 9 0.0228 AGRICULTURAL

75//2 min 0 9 0.0228 AGRICULTURAL

0//311 min 0 2 0.0051 RASTA GRAM

PANCHYAT

0//320 min 0 1 0.0025 RASTA GRAM

PANCHYAT
otal 0.7286
2) Rewari Dohaki 19//22 min 0 5 0.0126 AGRICULTURAL
24//15 min 0 1 0.0025 AGRICULTURAL
24//16/1
' 0 1 0.0025 AGRICULTURAL
min
25//16/2 min 1 9 0.0734 AGRICULTURAL
25//17/1 min 0 6 0.0152 AGRICULTURAL
25//17/2min 0 18 0.0455 AGRICULTURAL
25//18/1 min 0 16 0.0405 AGRICULTURAL
25//19 min 0 3 0.0076 AGRICULTURAL
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25//19 min 0 4 0.0101 AGRICULTURAL
25//20 min 0 5 0.0126 AGRICULTURAL
25//22 min 0 5 0.0126 AGRICULTURAL
25//23 min 0 18 0.0455 AGRICULTURAL
25//24 min 0 16 0.0405 AGRICULTURAL
25//25 min 0 13 0.0329 AGRICULTURAL
25//25 min 0 6 0.0152 AGRICULTURAL

26//16/1/1 min 0 5 0.0126 AGRICULTURAL
26//16/1/2 min 0 4 0.0101 AGRICULTURAL
26//16/2 min 0 8 0.0202 AGRICULTURAL
26//17 min 0 7 0.0177 AGRICULTURAL
26//20/2 min 0 6 0.0152 AGRICULTURAL
26//22 min 0 6 0.0152 AGRICULTURAL
26//24 min 0 19 0.0481 AGRICULTURAL
26//24 min 0 5 0.0126 AGRICULTURAL
26//25 min 0 3 0.0076 AGRICULTURAL
26//25 min 0 14 0.0354 AGRICULTURAL
26//26 min 0 7 0.0177 AGRICULTURAL
27//6 min 1 6 0.0658 AGRICULTURAL
27//7 min 0 1 0.0025 AGRICULTURAL
27//14 min 0 11 0.0278 AGRICULTURAL
27//14 min 0 4 0.0101 AGRICULTURAL
27//15 min 0 0.1111 0.0003 AGRICULTURAL
27//15 min 1 10 0.0759 AGRICULTURAL
27//17/1 min 0 17 0.0430 AGRICULTURAL
27//17/2/1 min 1 4 0.0607 AGRICULTURAL
27//18/1 min 0 15 0.0379 AGRICULTURAL
27//18/2/1 min 3 4 0.1619 AGRICULTURAL
27//19 min 0 1 0.0025 AGRICULTURAL
27//19 min 0 5 0.0126 AGRICULTURAL
27//20/2 min 0 9 0.0228 AGRICULTURAL
27//21 min 1 2 0.0556 AGRICULTURAL
27//22/1 min 0 11 0.0278 AGRICULTURAL
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27//22/2 min 1 7 0.0683 AGRICULTURAL
27//23 min 0 8 0.0202 AGRICULTURAL
28//1 min 1 10 0.0759 AGRICULTURAL

AGRICULTURAL
28//10 min 0 6 0.0152
. JOHAD GRAM
63 min 3 8 0.1720
PANCHYAT
. RASTA GRAM
75 min 0 0.44 0.0011
PANCHYAT
. RASTA GRAM
217 min 0 2 0.0051
PANCHYAT
) RASTA GRAM
218 min 0 2 0.0051
PANCHYAT
) RASTA GRAM
218 min 0 1 0.0025
PANCHYAT
Total 1.5544
3) Rewari Gokalgarh 14//20 min 0 2 0.0051 AGRICULTURAL
14//21 min 0 6 0.0152 AGRICULTURAL
15//9 min 0 12 0.0304 AGRICULTURAL
15//10 min 0 6 0.0152 AGRICULTURAL
15//12 min 0 4 0.0101 AGRICULTURAL
15//13 min 1 1 0.0531 AGRICULTURAL

15//14/2 min 0 13 0.0329 AGRICULTURAL
15//16 min 0 16 0.0405 AGRICULTURAL
15//17 min 0 5 0.0126 AGRICULTURAL
16//13 min 0 3 0.0076 AGRICULTURAL
16//14 min 0 1 0.0025 AGRICULTURAL
38//19 min 0 9 0.0228 AGRICULTURAL
38//20 min 0 5 0.0126 AGRICULTURAL

38//21/1 min 0 10 0.0253 AGRICULTURAL

38//21/2 min 0 0.04 0.0001 AGRICULTURAL

39//25/1 min 0 9 0.0228 AGRICULTURAL

39//25/2 min 0 4 0.0101 AGRICULTURAL
50//15 min 0 1 0.0025 AGRICULTURAL
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50//16 min 1 1 0.0531 AGRICULTURAL
50//17 min 0 11 0.0278 AGRICULTURAL
50//21 min 0 2 0.0051 AGRICULTURAL
50//23/2 min 0 14 0.0354 AGRICULTURAL
50//24 min 0 11 0.0278 AGRICULTURAL
51//3 min 0 8 0.0202 AGRICULTURAL
51//4 min 1 3 0.0582 AGRICULTURAL
51//5 min 0 4 0.0101 AGRICULTURAL
51//8 min 0 10 0.0253 AGRICULTURAL
51//9 min 0 11 0.0278 AGRICULTURAL
51//11/1 min 0 15 0.0379 AGRICULTURAL
51//11/2 min 0 5 0.0126 AGRICULTURAL
51//12 min 0 9 0.0228 AGRICULTURAL
51//20 min 0 0.33 0.0008 AGRICULTURAL
70//1 min 0 8 0.0202 AGRICULTURAL
70//2 min 0 12 0.0304 AGRICULTURAL
70//10/1 min 0 4 0.0101 AGRICULTURAL
70//10/2 0 2 0.0051 AGRICULTURAL
71//5/1/ min 0 1 0.0025 AGRICULTURAL
71//6 min 0 11 0.0278 AGRICULTURAL
71//13/2 min 0 0.5 0.0013 AGRICULTURAL
71//14 min 0 13 0.0329 AGRICULTURAL
71//15 min 0 2 0.0051 AGRICULTURAL
71//18 min 0 5 0.0126 AGRICULTURAL
78//7/2 0 8 0.0202 AGRICULTURAL
78//13/2/22 min | 0 1 0.0025 AGRICULTURAL
78//14 min 0 7 0.0177 AGRICULTURAL
78//18/1 min 0 9 0.0228 AGRICULTURAL
78//23/2 min 0 4 0.0101 AGRICULTURAL
RASTA GRAM
196 min 0 3 0.0076 | PANCHYAT
191 min 0 1 00025 | RASTAJUMLA
MALKAN
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. RASTA GRAM
521 min 0 1 0.0025
PANCHYAT
Total 0.9204
Grant Total 3.2033

[F. No. 2026/LML-I1/12/1/WC/2517]
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